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To,

Sub:

Ref:-

THE GAUHATI HI H COURTAT GUWAHATI
(HIGH COURT OF ASSAM, T{AGALAI{D, MIZORAM Al{D ARUNACHAL PRADESH)

NO.HC.VII-93/98/6029/A

Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Surajit Kumar Dhar,
Principal Judge, Family CouG

Gchar, Silchar.

Dated Guwahati the

Casual leave with station leave p€rmission

Your letter No. FC/SIU2023/585 dated the 28.06.2023.

I )uly,2023

Sir,

with reference to the above, I am directed to inform you that you have been
granted casua! leave on oL.o7.2023 along with station leave permission from
the morning of 01.07,2023 till the morning of 03,07,2023. The counseilor, Famiry

court, Gchar, Silchar sharr remain in charge ofyour court and office during your absence.

Memo NO.HC.VU-93/98/6O30/A. dated

Copy to:

Yours faithfully,

e'tl-
,T. REGISTRAR TIGIIANCE)

) Cl- d+-?-eLj

J/n 
Project Manager, Gauhati High Couft, Guwahati.

t


